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MR. SPEAKER:; Let hjm make his
statement. That does not detract
from the situation that he is to make
a statement.
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MR. SPEAKER: It is under my
considesation. 1 have allowed you
to make the statement complelely
without any change. You have
made youmr statement. MNow, it is up
to us...... Let me make it clear to

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta Seuth): Sir, I have
a point of order. Sir, the ‘Zexo Howr
ig our privilege .. ...

MR. SPEAKER: It is not a pri-
vilege, It js a disturbgnce. It is
misappropriation of the House’s time.

(Interruptions)

MR. SPEAKER: No ‘zero hour.
*Zero: hour’ is cut off. Now the Home
Migister will make his statement,

STATEMENT RE:; SITUATION IN
PUNJAB

THE MINISTER OF HOME
AFFAIRS (SHRI P. C. SETHI): Sir,
Government has been deeply distress-
ed over the situation in Punjab. The
Prime Minister and senior members
of the Cabinet have met delegatipns
of the Akalis several times. The
Prime Minister has indicated to them
that preetically all religious demands
could be accepted subject to details
being worked ogu$, but this could not
be finnlised because of their other

demgnds. :

During the recent agitation, Gov-
ernment made further efforts to re-
solve the crisiy gnd hag been consi-
dering the demands conveyed  re-
cently by the S-member committee
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of Aksli leaders b Sagdar
Swaran Singh. Certain areag of

some more time.

In taking any decision the Gov-
ermment camnot ignore the oversH
interest of national unity, integwity
and the welfare of all sections of the

people.

Government hopeg and trusts that
representatives of the Akalj Dal will
look at their problems in the larger
context. We repeat our invitation to
them to come for further discussions
and to create the right atmosphere
for this by calling off or suspeading
their agitation. I hope that in the
prezent circumstances nothing wil be
done which may escalate ¥ension or
give rise tp violence and suffering. I
appeal to al parties to extend their
kind cooperation.
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w51 at fF JfRT, TEETd 1 gfaar 5
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() ..

SHRI ATAL BIHARI VAJPAYEE

(New Delhi): Sir, I have given a
notice of Motion seeking your per-

- mission t0 raiseq a short duration dis-

cussiop on the statexgnt given Wy
the Home Minister. ¥ ocan be done
lomorzeaw .
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MR. SPEAKER: Let us see,

SHRI RATANSINH RAJDA (Bom-
bay South): Sir, it must be said that
the Statement of the Home Minister,
as far ag it goes, is welcome, but the
whole House should discuss it and
debate it in detail. There is a pre-
cedent; when Gujarat was burning,
the entire House debated it for more
than five hours. It helped the situa-
tion in Gujarat. If the entire House
. speaks with one voice, it would be
helpful to the situation in Punjab.
Therefore such a fulfledged d:bate
must be there and not a short dura-
tion discussion.

MR. SPEAKER: It is under my
consideration. We will see according
to what the situation demands.
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SHRI CHANDRAJIT YADAV
(Azamgarh): Sir, broadly we wel-
come the approach of the Home Mi-
nister which he has, But 1 would
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also ask if the House adjourns to-
morrow, let if be discussed here
and more suggestions should caome.
Everybody is concerned with the na-
tional integrity and national integrity
should be given first priority.

MR. SPEAKER. We will cross
the bridge when jt comes.

PROF. MADHU DANDAVATE
(Rajapur): The bridge is coming to-
morrow, Sir.

MR. SPEAKER: Let us see.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NA-
RAIN SINGH): The House is ad-
journing tomorrow. Tomorrow we
have got to consider Government
business also. .

MR. SPEAKER; We shall see. I
have not given my decision Mr. Mi-
nister,

§t T fawrm qrEaE o g
wagtew, Sar fe @i fafrecd @

MR. SPEAKER: Let the situation
develop. We shal] see what the si-
tuation demands.
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1 cannot say anything. There is no
question of compromise.

(viwama)
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weaw WEhea ;. Qar &, S
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PROF., MADHU DANDAVATE:
Sir, I think there is only one day
left for the Session. I have just to
make only one staiement. Please
listen to it. On 13th August, I had
given notice under rule 115. Office
told me, and you alio informedq me,
on 13th August regarding some sta-
tement by Prime Minister regarding
that chicken and hen affair. Vajpayee
Ji was involved in that dispute. I
have been told by your Secretariat
that our letter had gone to the Prime
Minister's Secretariat, but no reply
is coming from the Prime Minister's
Secretarfat. You have said that you
are seeking an explanation, Again
this ig happening in the same way.
On the question of Maruti also, no
cooperation was given by her Secre-
tariat and she came into trouble. I
don't want her to come into trobule
again. What js happening...

MR. SPEAKER: That is all now,

PROF. MADHU DANDAVATE:

What is all right? What have you
said? Let me hear. Sir, Jet me hear
what you have said,

MR. SPEAKER: I wil] look into it.
o w@r g



